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about 130 educable tet-' 
arded children between II 
and 15 y~an of age with 
the I. Q. ranging between 
).0 and 7S has been set up. 
vther uniu will be added 
gradually. 

(4) National Centre for the Or-
thopaedically Handicapped 

To be Chosen A Committee has been appoin-
ted by the Government of 
India's Resolution to sUI-
gest suitable blue print. 

'l'ena:Datlon of Servlce of Assistant 
bpector. lif Works of Western 

BalIwa7 

4020. SHRI HUKAM CHAND 
KACHWAI: Will the Minister of 
RAIL WAYS be pleased to state: 

(a) the reasons why the services of 
JOme senior Assistant Inspectors of 
Works of the Western Railway were 
terminated, whereas juniors were al-
lowed to work aa A.I.O.Ws; 

(b) whether it is a fact that now 
when they have been absorbed as 
APWIs. on the Northern Railway, 
they are treated as new re<:nii ts and 
are being denied the benefits of, their 
previous service5,' whereas ju'niors to 
them are being treated as serving em-
ployees; 

(c) if so, the reasons therefor; 

(d) whether the question of COD-
doning their break in services (caus-
I!d-.d,\le to Administration error) is 
being comidere~;, and 

(e) if not, the reascilD--thereol? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGED: (a) 
to (c). Due to completion of works 
certain Assistant Inspectors of Works 
on the Western Railway were d~clar-
~ surplus. They were offered al-
"'mative posts of Clerks initially 

which juniors among them accepted 
whereas seniors dld not accept. Hence 
the leIliors were disehar.ed. The 

juniors' who accepted alternative ap-
pointment plus 3 more juniors who 
brought "Stay" orders from the Court 
for their continuance aa Assistant 
Inspector of Works thus continued In 
service whereas the seniors su!!ered 
"discontinuity of service". As the 
orders provide that those having dis-
continuity of ~ervice are not eligible 
for the benefit of their previous ser-
vice on absorption against alterna-
tive posts, the discharged Assistant 
Irr.;pectors of Works cannot be allow-
ed the beneftt of past service .,n their 
employment sub.equently, where .. 
their erstwhile juniors who maintain-
ed the cont'nuitv of service have had 
to be pxteTldOd the beneftts a. normal-
ly admissible under the rules. 

(d) and (e). Do not arise in view 
of the position explained again..ot parts 
(a) to (c). 

TralnlDIt 01 A .... "bnt Permanent' Wa,. 
lDSpeetors 

40"'1. smu HUKAM CHAm> 
KAC'RWAT: Will the M'nister 01 
RAILWAYS be pleased to state~ 

(a) the rea.on why the condE'n~ed 
cnur .. for tlw> t~aining of A •• i.tant 
Permanent W.v TnspectoTs ft",ed for II 
month. accoTrlin~ to the dec!~ion of 
the Rai1wAv Bt'ard Is belnlt ~..t°nded 
to 10 month~ on the Norlh .. ~ Rall_ 
wav. wj.i~'" will re"1I1t in disadvantage 
to th .. APWIs. havinl discontlnult7 of 
service; 
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(b) whether these APWIs. having 
discontinuity of service will be en-
titled to all the privileges like T.A., 
Increments etc. and they will be 
treated as serving employees during 
the increased training period; and 

(C) if not; the reasons therefor? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) 
The syllabus of six months condensed 
eourse of training for the posts of 
Assistant Permanent Way Inspectors 
initially drawn up by the Northern 
Railway did not cover effectively 
some important aspects of modern 
high speed track, mechanical mainte-
nance of track, planning and execu_ 
tion of track renewals etc: It was, 
therefore, decided by the Railway to 
Increase the condensed course of 
training from six to ten months. 
However, the Railway has since been 
asked to reduce the period of train-
Ing for future batches by ~ adjust-
ing the training course as to cover all 
aspects within six months. 

(b) No. 
(c) Surplus staff with discontinuity 

of service are treated as direct rec-
ruits from the open market during 
the training periOd before- being put 
In char~ of working posts in the al-
ternative employment. 

aetreshmeat BoomIBeataurant at 
. BaDchi Road StaUoD (Butera Bl7.) 

4023. SHRI MADHU LIMAYE: Will 
the Minister of RAILWAYS be pleu-
ed to state: 

(a) whether Government have re-
ceived a complaint that there is no 
Refreshment RoomlRestaurant at 
Ranchi Road Station (Eastern Rail-
way); 

(b) ir- so, whether Government pro-
POSe to set up one for the benefit of 
travellors; and 

(c) if not, the reason therefor? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) 
Yes. 

(b) No. 

(C) A Refreshment Room was func-
tioning at Ranchi Road Station until 
recently but the contractor workin, 
it gave it up due to insufficie.lcy of 
custom. A Refreshment Room is al-
ternatively being provided at Barka-
kana station as this location is likely 
to attract more custom and" thus serve 
the needs of passengers better. Ar_ 
rangements for sale of tea, biscuitll 
etc. are, however, provided at Ranchi 
Road for the convenience of pas-
sengers. 
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~ m ., ~;6' '"' mf~ ~ 
D.S. 0fIlee at Samastlpar (N.B. JU7.) 

4024. SHRI D. N. TIWARY: Will 
the Minister of RAIL WAYS be p1eu-
ed to state: 

(a) whether there is likely to be 
any savings due to the introduction of 
Divisional Superintendent System and 
placing the Divisional Superintendent'. 
Office at Samastipur; and 




